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Undertakings covered in HPPC Re-
port and also to avoid industria: un-
rest etc?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND
THE MINISTER OF STATE IN THx
MINISTRY OF PROGRAMME IM-
PLEMENTATION (SHRI BHAGEY
GOBARDHAN): (a) and (b) In the
orderg dated 12-6-1990 issued by the
Government for implementation of
High Power Pay Committee’s Repor:
the Public Sector Enterpriseg have
been advised that if any anomalies
are noticed in fitment of the existing
scale in the general pattern of scales
now notified, these could be review-
ed by a Committee set up by the Pub-
lic Sector Enterprise concerned and
the formulation processeq after *taking
approval of the Administrative Minis-
tries. The Commitiee’s recommen-
dation for grant of stagnation :ncre-
ments to the employees who rearh the
maximum of the scale of pay has also
been covered by the order of 12-6-80.
Conditiong of service, promction
channels for employeeg of the Public
Sector Enterprises will continue to
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be decided by the management and
the unions/associations by mutual ne-
gotiations.

Amount earmarked for sefting uyp of
New Atomic Power Plants

*374, SHRI JAGADISH JANI: wiii
the PRIME MINISTER be pleased to
refer to the answer to  Unstarred
Question No. 39 given in the Rajya
Sabhg on the 14th March, 1990 and
state:

(a) the amoun§ earmarked for the
establishment of new atomic power
plants in the country; and

(b) what are the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF SCIENCE AND
TECHNOLOGY (PROF, M. G. XK.
MENON): (a) and (b) The Eighth
Five Year Plan allocaliong are yet (o
be finalised. The approved BRudgc:
Estimates for the financial year 1990-
91 in respect of ongoing and new pro-
jects are as follows:

Rs. in crores

Budget Estimaies

*Narora Atomic Power Project Unit 2

Kaiga Project Units 1 & 2

New Projects

1990— 91
16.77
Kakrapar Atomic Power Project Units 1 & 2 70.60
Rajasthan Atomic Power Project Units 3 & 4 . 150.00
150700

* Includes portion of Narora Atomic Power Station Unit-1

Advane? procur>ment for 4 n>w 235 MWe units 65.00
Advance procurement for 6 new 500 MWe units 282 .00
10.00

Kudankulam Prmect (2x1000M We)

Representatwn to employeeq on Ken
driya Vidyalaya Sangathan and its
Boardg of Governors

*375. SHRI PRAVAT KUMAR
'SAMANTARAY:
SHRI ASHOK NATH VERMA

Will the PRIME MINISTER be

bleased to refer to answer to Starred
Question 2 given in the Rajya Sabha
on the 7th August, 1990 and state:

{a) whether representation on Ken-
driya Vidyalaya Sangathan and its
Board of Governors, Academic Advi-
sory Committee and Regional Acade-
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mic Advisory Committee hag since
been given;

(b) if so, the details thereof and if
not, the reasons therefor; and

(¢) whether AIKVTA hag demand-
ed representation tg the fune of 25
per cent of ifs membership strength;
if so, Government’s reaction thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF HUMAN RES-
OURCES DEVELCFMENT (SHRI
* CHIMANBHAT MEHTA): (a) and (b)
The Government is firmly committed
to bringing about the representation
of employees gn the Kendriya Vidya-
laya Sangathan asnqd its Board of Gov-

ernors. Modalitieg are being worked
out.
(c) Yes, Sir. At present the mo-

dalities of representation e.g. whet-
her by ballot, or verification of mem-
bership of Association, or any other
suitable democratic method are being
considered, after which the percent-
age of representation can be finalised.

National Defence Programme for
Students

*376. SHRI SURESH KALMADI:
Will the PRIME MINISTER be pleag-
ed to state:

(a) whether it is a fact that a work-
ing group on youth has suggested a
National defence programme for stu-
dents;

(b) whether Government have ac-
cepted the suggestion; and

(¢) if so, what are the details in
this regard and by when the program-
me would be implemented?

[RAJYA SABHA ]
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THE MINISTER OF STATE 1N
THE MINISTRY OF HUMAN RES.

OURCES DEVELOPMENT (SHRI
CHIMBANBHAI MEHTA): (a) Yes,
Sir.

(b) ang (c) The suggestion is under
consideration, in consultation with
concerned expertg and agencies,
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